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8IIlVoey has beOB .• coad~e.4., it is ·net .true 
that on an average a Government· servant 
does not work for more· tban two 'hours 
8·-da'. 

(c) & ~d) In,the system Qf Governmen,t, 
c~ecks and counter checks· ensure that 
fuJ) working capaci ty of Government ser­
YMta·4S utRi$ed. I t is rp.a&'t of the duties 
of the supervisory officers. to ensure' :that 
.the subordinate emp]oyees work duIing 
the prescrib~d working. hours every 
day. 

{English] 

AII'~em.eDt (or app ointmeat of persons 
tV icted by VSSC 

6805. SHRI T.'BASHE£R = Will the 
PRIME MINISTER be pleased· to 
~tate : 

(a) whether it is a fact there was an 
aareemeD t between VSSC (Vikranl Sara. 
bhai Space Centre) and the persons who 
have' been evicthd from VSSC, regarding 
a-tJpofntment of those evicted persons in 
VSSC; 

(b) -if 5.0, the details thereof; 

(c) how many persons are given em­

ployment according to this agreelt'Jent ; 

. (d) whether any application for app­
ointment is pending with VSSC at pt'esent; 
and 

(e) if so, steps the VSSC authorities 
prope'Se to take in those cases '? 

THE MINISTER OF . STATE IN 
THE MINISTRY OF SCIENCE AND 
TECHNOLOGY AND IN THE DEPAR­
™IENTS OF OCEAN DEVELOP· 
MENT, ATOMIC ENERGY .. ELECTRO­
NICS AND SPACE (SHRI.SHIVRAJ V. 
PATIL) : (a) & (b) T.here is no formal 
agreement between Vikram Sarabhai Space 
Ceot.e (VSSC.).and the pefSons ·who h.ve 
been evicted from the laads' acqubed 'for ' 
VSSC for providing jobs. However, ccr­
taia Ufhler.,nMttgs lOT giving' prior;ty con· 
siderations while making recrUiUMftts have­
been reached after a serios of meetf'Dg8 
with them. 'The details are as uD~r :. ' 

. . 
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(I) .... ' c.te •• ,': 

PUiOllI render_ thomoJen 4ue • 
acquisitifm of lend 101' e't~JisWel' vue 
all~ w,itQ· are sUi4aDlO. fer -om}))~t., ; ..... 
r-C.(jI~ to r~~r with' ViSe; __ 
obtaining nocessar¥ Ev-iQtio.n c,.,~ 
from an officer of the Revenue Depart­
m~nt. Suofa ef those quatified, perSODS 

evicted from their lands w.itb bOLlle$tcad 
and ful8Jling the norms are consider...o .b~ 
VSSC ior appointment to Group 'C' and 
'D' posts after interview/test subject to 
.availability of posts .. The "family" for the 
Pllrposes is confin~d to husband/wifel 
chiloren and grana children. only. 

(H) ~trecte d Cat~iory :. 

The persons coming under this care. 
gory are the local tis-herman whose fisbin. 
prospects in the area were affected due to 
rocket launchings. The State Revenue. 
A utborities ba ve provIded a list 0'( sac.h· 
affected persons to VSSC. The eliltible 
persons from ,thj~ list meet,iag tbe norms 
are considered for pppointment in th' 
unskilled grou.p subject to avaiJabiJity of' 
Posts in Group 'D' category. Tiley ate 
also ensaged 011 dai Iy wale basis in work.' 
sucb as loadingturJioadillB etc. 

The above benefit is available to oDly 
one person from each evictedjaiOcted 
family. 

(c) 240 evicted and 68 affeCted persons 
ha ve so far been provided with emplo¥"" 
mente 

(d) & (c) 499 evicted ,persons -and. S~ 

affected persons are presently rogistered 
wi·th VSSC for employment.. Out of tbis,. 
280 evicted persons ,and ,85 affected 'per8Oll4 
are only eligible for .conslderation for 
employment. The others are not eHgfble 
because- . 

(i) one member of the family has al. 
ready been employed (176); .and 

(ii) they do not qualify as per normt 
( t8~). 

The eligible caleS: (36S) .will be consi· 
dered a'gabut suitable Oro,up· 'e' and 'D' 
vacanceJs subject to norms and after m~et.· 
tiDI the statutor), requirements relatin, to 
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reservation in services for different ca te­
,oriea like SC/ST/Ex-Servicemen/Physj. 
cally Handicapped/Successful Apprentices 
_.nd internal candidates. All efforts are 
heing made to recruit as many persons as 
possible from the ovicted and affected 
catt.ories, subj ect to vacancies. 

Ordnan"e fa~to"ies io tbe country 

6886. SHRltdATI JAYANTI PAT· 
NAIl(. : Will the Minister of I;>EFENCE 
be pleased to state :' 

(a> the number, name and .location or 
ordnance factories and other defence 
industries in the country; 

(b) the details of export ~ of Arms in 
the sale centres of different defence produ­
tiOD units in last three years; 

(c) whether Government have t~ken 
.t.ps to increase the production of defence 
equipment.; and 

(d) if so, the steps taken in this regard 
-4urJIlI the last three years? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF DEFENCE 
PRODUCTION AND DEFENCE SUpp­
LIES (SHRI SUKH RAM): (a) There 
at. 34 Ordnance Factories (excluding 2 at 
project stale) and 9 Defence PubHc 
Se~tor Undertakings. The names and loca­
tion of Ordnance Factories and the units 
of Defence Public Sector Undertakings 
Ire indicated in the Statement enclosed. 

(b) As a matter of poJicy we are, by 
Iud lalle, averse to export of armaments 
except to friendly countries and where 
acc.ssary. It will not be in the public 
interest to disclose the details. 

(c) Yes, Sir. 

(d) The steps taken include increasing 
th, production in the Ordnance Factories 
and Defence Public Sector Undertakings. 
'throuah better -utilisation of installed capa­
city and by adding to capital invested in 
the Units for the Production of new 
items. 

Statement 
1 ... Ordnance Factories 

1. A.munition Pactory, Kirkee (Maha. 
rail uri) 

2. Cordito Factory Aruvankadu (Tamil 
Nadu) 

3. High Explosives Factory, Kirk" 
(Mabarashtra) 

4. Ordnance Factory~ Bhandara (~aha- 0 

rashtra) 

5. Ord-nance Factory, Cbanda (Maha. 
o rasbtra) 

6. Ordnance Factory, Dehu Road 
(Mabarashtra) 

7. Ordnance Factory, Itarsi (Madhya 
Pradesh) 

8. Ordnance Factory, Varangaon (Maha­
rashtra) 

9. Ordnance Fact,?ry, Rhamaria (Madhya 
Pradesh) . 

. 10. Grey Iron Foundry, Jabalpur 
(Madhya Pradesh) , 

11. f\1.acbine ,Tools Prototype Factory, 
Ambarnath (Maharashtra) . 

12. Metal & Steel Factory, Ishapore 
(West Benga I) 

13. Ordnance Factory, Ambajhari (Maha­
rashtra) , 

14. Ordnance Factory, Ambarnath (Maha. 
rashtra) 

15. Ordnance Factory, Bhusawal (Maha­
rashtra) 

16. Ordnance Factory, Dum Dum (West 
BengaJ) 

17. Ordnance Cable Factory, Chandiaarh 
(U. T.) 

18. Ordnance Factory,' Kathi (Madhya 
Pradesh) 

19. Ordnance Factory, Dehra, Dun (Uttar 
J;'radesb) . 

20. Ordnance Factory, Muradnaaar (Uttar 
Pradesh) . 

21. Gun Carriage Factory, JabaJpur 
(Madhya Pradesh) 

22. Field Gun Factory, Kanpur (Uttar 
Pradesh) 

23. Gun " Shell Factory. 'Co,liporf 
(w •• t B.nl_l) 




